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BEFORE THE ADJUDICATING AUTHORITY

NATIONAL COMPANY LAW TRIBUNAL
INDORE BENCH AT AHMEDABAD
Court -2

(MP) CP(IB) 66 of 2020

Coram: HON"BLE Ms. MANORAMA KUMARI, MEMBER JUDICIAL & ACTING PRESIDENT
HON’BLE Mr. VIRENDRA KUMAR GUPTA, MEMBER TECHNICAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF INDO
RE BEN
COMPANY LAW TRIBUNAL ON 03.06.2021 CH OF THE NATIONAL

Name of the Company: Polysquare LLP
V/s
Dash Paper Plast Pvt Ltd

Section 9 of the Insolvency and Bankruptcy Code.

S.NO. NAME !CAPITA!. LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1.
2.

ORDER
(through video conferencing)

Ms. Nilu Vaidankar, advocate, appeared on behalf of the Petitioner and submitted
that in compliance of the previous order, she has taken steps upon the Respondent.
However, the same is returned with the postal remark “Office is closed”.

Petitioner is at liberty to make a paper publication in the area where the registered
office of the Company is situated.

List the matter on 22.07.2021.

c

o
VIRENDRA KUMAR GUPTA MANORAMA KUMARI
MEMB CHNICAL MEMBER JUDICIAL & ACTING PRESIDENT

Dated this the day of June, 2021

SA



